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AFFAIRS AND PUBLICDISTRIBUTIONAND
MINISTEROF STATEINTHEMINISTRY OF
COMMERCE (SHRIKAMALUDDIN AHMED)
:(a) The Govemment have examinedthe Report
entitied “Stategy for Export Growth in Extreme
Focus Product Groups —an Agendafor Action”
containing the recommendations made by rep-
resentatives of trade and industry for export
promotion of Extreme Focus products.

(b) The recommendations containedinthe
Reportwhichare both general and commodity—
specific, relate to macro economic policy, pro-
cedural simplifications, infrastructure improve-
ments andinstitutional arrangements. Several
points pertaintochangesintaxpolicy andbetter
terms for export credit. Some points relate to
simplification of procedures and removal of
proceduralirritants while other points pertainto
creation of better infrastructure facilities and
institutional framework.]

(c) Several decisions have already been
takenin respectof the recommendations which
include reductionininterest rate onexportcredit,
directions tocommercial bankstoincreasesthe
availability of creditto the export sector, opening
up Inland Container Depots and Containerfreight
Stationstothe Private sector. extendingtesting
facilities for packaging materials inthe country
and simplification of procedures relatingto banck
guarantees for fulfiliment of export obligations.
Inthe Budget for 1993—94, for full convertibility
of the Rupee ontrade account has beenintro-
duced and customs duties have been reduced
oncapital goods forsome of the Extreme Focus
Sectsincludingtextiles. Regardingready-made
garments, ascheme for special value—based
advance licences has beenintroducedallowing
import of fabrics and embellishents tothe tune
of 20% of exports. Duty free exemption limit of
labels, tagandstickers has beenincreasedfrom
Rs. 1000/—to Rs. 10,000/ Ithas been clarified
thatbuttons, snap and zip fasteners do notfall
underthe category of the consumer goods and
hence freelyimprobable without licences.
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Smuggling of Gold, Silverand Arms

7883 SHRIRAMKAPSE: Willthe Minister
of FINANCE be pleasedto state:

(a) the number of cases of landing of
contraband containinggold, silver andfirearms
weredetectedonthe Westemn costinthe months
ofJanuary and February, 1993;

(b) the cases in which the neighbouring
countries wereinvolved;

(c) whether there has been spurt in the
smuggling of automatic weapons; and

(d)ifso, the stepstakenby the Govemment
to check the smuggling of weapon?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF FINANCE (SHRIM.V. CHANDRA
SHEKARAMURTHY): (a)to(d) Informationis
being ccliected and will be laid on the Table of
thehouse.

[Translation)

Unemployment

7884 SHRI RAM PUJAN PATEL Will the
Minister of LABOUR be pleasedto state:

(a) the number of engineers, doctors, edu-
catedand uneducated unemployed registeredin
employmentexchanges, State-wise;

(b)whetherthe Govemmenthave formulated
by scheme to provide employment to more
unemployed persons; and

(c)if so, the details thereof?

THEMINISTER OF STATE OF THE MIN-
ISTRY OF LABOUR (SHRIP.A.SANGMA): (a)
The State-wise number of job-seekers. notall of
whom are necessarily unemployed, who were





